FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
ANDES TOWN PLANNERS PRIVATE LIMITED OPERATING IN REAL ESTATE AT LUCKNOW.
(Under Regulation 36A (1) of Insolvency & Bankruptcy Board of India

(Insalvency Resolution Process for Cor

porate Persons) Regulations, 2016

RELEVANT PARTICULARS

ame of the corporate debtor along with PAN/
CIN/ LLP No.

ANDES TOWN PLANNERS PRIVATE LIMITED
PAN: AAGCAO0816R
CIN: U70109DL2006PTC152579

2. \Address of the registered office F-50-B, F NO-2 F/F MADHU VIHAR NEW DELHI
[East Delhi DL 110092 IN (Not maintained by CD)
URL of website, www.andestown.in
4, Details of place where majority of fixed assets are | Plot No. TCG-3/3, situated at Vibhuti Khand, Gomti Nagar
located Scheme, Lucknow. Other, details can be obtained upon request
at email id cirp.andestown(@gmail.com
5. Installed capacity of main products/ services (INot Applicable
6. Quantity and value of main products/ services sold | Details can be obtained upon request at email id
in last ﬁnancial year cirp.andestown{@egmail.com
7. INumber of employees/ workmen Nil
8. [Further details including last available financialThe details can be obtained upon request at
statements (with schedules) of two years, lists ofcirp.andestown@gmail.com and may mark cc to Regd. E-
creditors are available at URL: mail id: cmaashokgupt@gmail.com
9. Eligibility for resolution applicants under sectionDetailed information/terms and conditions on eligibility criterig
25(2)(h) of the Code is available at: may be obtained upon email at : cirp.andestown@email.com
Or can be obtained from www.andestown.in
10.  |Last date for receipt of expression of interest
09-11-2023
11. Date of issue of provisional list of prospective 18-11-2023
resolution applicants
12.  |Last date for submission of objections to provisional 23-11-2023
list
13. Date of issue of final list of prospective resolution 03-12-2023
applicarits.
14 Date of issue of information memorandum, 06-12-2023
evaluation matrix and request for resolution plans to
prospective resolution applicants.
15 Last date for submission of resolution plans. 06-01-2024
16. Process email id to submit EOI .andestown@gmail.com
FOR ANDES’I'QWN‘:PLANNERS PVTLTD.
/8L o\
/ \_ T -'\
B1: 13072 %w
Date:  10/10/2023 _ ASHOK MAR GUPTA
Place: New Delhi _~_Res6lution Professional of

Ms- A.ndes “Town Planners Private Limited,

IP Reg NO: IBBI/IPA-003/IP-N00010/2016-2017/10072

(Authorization for Assignment valid till: 22/11/2023)
Reg Add.: - LD-46, Pitampura, Delhi-110034,

Corr. Add: 304 D. R . Chambers, 12/56 D B Gupta Road,

Karol Bagh, New Delhi 1100035,
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FINANCIAL EXPRESS

ANDES TOWN PLANMERS PRIVATE LIMITED

FORM G .
INVITATION FOR EXPRESSION OF INTEREST FOR INVITATION FOR EXPRESSION OF INTEREST FOR m ﬁﬁs Canara Ba nk @

E-AUCTION

([ T FTeTT T SO (A Govt, of India Undertaking)

SEL TEXTILES LIMITED

ESSING, AND TRADING OF YARNS, FABRICS,

OPERATING IN REAL ESTATE AT LUCKNOW.

LIDHIANA, {Under Requlation 364 (1) of the Insolvency and Bankruptcy Board of India s 0 c
on 3GA(L) of th £y and Bania (Insohvency Resolution Process for Corporate Persons) Regulations, 2016 m w A L E N T I E
L] LA Lo i liE e !l _ - <l o : i _H_E_LEEB_NT FARTIEE@HS
RELEVANT PARTICULARS 1.| Name of the Corporate Debtor | ANDES TOWN PLANNERS PRIVATE LIMITED 5
1. Name of the corporate debtor SEL TEXTILES LIMITED | along with PAN/CINILLP No. | PAN: AAGCADBIGR Canara Bank Regional Office Karnal Namaste Chowk, Near Hotel Deventure, Sector-16, Karnal
| along with PAN/CIN/LLP No, | U17299PB2008PLCO32050 =i . CIN: U701089DL2006PTC152574 PHONE NO. 01842205019, 8572801719, Email: recrokar@canarabank.com
2. Address of the Registered Office | G.T, Road, Opp Mcdonalds Daoraha, 2 i.ﬁ.-:deE:ss of the registered office | F-50-B, F NO-2 F/F, Madhu Vihar, -
_ | Ludhiana, Punjab, India-141421 B New Delhi, East Delhi DL 110092 IN B v
M= | L T E-AUCTION SALE NOTICE
4. Details of Place where majority of | Doraha Registered Office (Punjab) 3. | URL of website www.andestown.in SALE NOTICE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND
Tondt et oonad bk ook OO M Taen e oy | R L e v RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
-y . aldst ] 1] 5 & 5
T Pk (s | o 2002 UNDER RULES 8(6) & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Mawasahar (Punjab) cirp.andestownd@gmail.com Moticg is hereby given to the public in general and In particular to the Borrower (s} and Guarantor (5} that the below described immovablel
5. Installed capacity of main | Spinning Unit Installed capacity of |l (5. | Installed capacity of main Not Applicable pruf,‘né_j ties mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Canara Bank will be
products/ services 194000 Spindles | products! services _ sold@n "As is where is"'As is what is”, and "Whatever there is" in Eauction arranged by the service provider M/s CANBANK COMPUTER
. | Terry Towel Unit 84 Loom | ﬁ.i-&uantnl:.-&value uFrr]am products/ De1a_|i5 can be abtained upon request al SERWICES LIMITED Contact: Mr. Pakhare DD (9480691777/8553643144). Email id: eauction@cesl.co.in through the website|
6. Quantity and value of ma in 33.74 Crore : | services sold in last 1|na.n-:|al year |email id cirp.andestown@gmail.com wwwLindianbankseauction.com, www.canarabank.com, www.ibapi.in
e e s 7. | Number of employees/ workmen | Nil e
financial year . Sl [% | Further details including last availablel The details can be obtained upon request af LAST DATE OF REC EIPT OF EMD I S 1 U 11.2 ﬂ 2 3 U PTO 5 - D D P.M.
7. Number of employees; workmen | Employee-14 |financial stataments (with schedules) | cirp.andestowni@gmail.com and may e T e —
i} | Workers-47 fl | |oftwo years, Fsls of creditors, | mark cc to Regd. E-mail id DATE OF E-AUCTION IS$ 13.11.2023 12:30 PM TO 1:30 P.M.
8. Further details including last Details can be sought by sending & | refevant dates for subsequent events | emaashokgupti@gmail.com : S : . . . ,
available financial statemants (with| request to Resolution Professional at | of the procass are available at [with unlimited extension of 5 minutes duration each till the mnclusm;n of the sale)
schadules) of two years, lists of rpselitextile@gmail.com 'a_fﬂg_ﬁ"u;?' for resolution applicants | Detailed information/terms and conditions an Branch N Name & of P e T e e | EBFRESE Money Details of A/c No.
riicie. relciont dates ior |under section 25(2)(h of the eligihility criteria may be obtained upan email 5L | Branc ; ame/ .ar'm: & Address o Erlel: Descrtplt.lnn of Total LIE.:I:IE'IEE‘E tas R-::-.Tr'm_F’.rlcl} | Deposit (EMD) IFSC CODE
SiiBSEqUBNT IVBRtE 6 16 process ICME it ailabie af at - cirp.andestown@gmail.com Or can be MO, the Borrower(s)/ Guarantor(s} roperty/ies on specified Date {in Rs.) fin Rs.| e
AT AT ot S ) SSIEMIND. STEICE ISR TFPER PN IOt W | that part and parcel of House|Total labilities as on
. - - T — == - . A0d SANK | MAsand ranci,
9. Eligibility for resolution applicants | Details can be sought by sending a 1]![.3_5: dtate for receipt of expression | 09-11-2023 Avtho s d o e p r aK SPI'I.: Lain ;.IEE : s aa Rs. Rs. il ol
under section 25(2) (h) of code 15 | request to Resolution Professional at jof Interest e — o AT TR G 2/%4102.06.2021 13.88 Lakh 1.38 Lakh CNREDO18288
e 05 11, | Date of issue of provisional list of | 18-11-2023 IR es UR HTEUR YRR R R L Pt < hare out of property measurning —_— . .
| availabie at: | roseltextile@gmall.com Al - = : : ; Rs. 13,46,713.66/- plus Symbolic Possession
10, Last date for receipt of expression | 25/10,/2023 IPTDEF‘EDP"-_L_? rEE-:IluhD_I'l_EFp_IIEEI'ﬂE L S ) R LT e L Rl S H -2 0 of khewat no. B5/76, !
S iy 12|Last date for submission of 23-11-2023 Smt. Amandeep Kaur W/o Sh. Jasbir |khatoni no. 120, Rect no. 38 |furtherinterest & other charges [minus recovery ifany)
11, Date of lssue of provisional list of | 04/11/2023 : 'ﬂb{ECtrFr‘lEiD pmllrv_rs._ulg;n_al |r|5|f L Elhgh Village Masana PO - Dudhla [khasra no. 2/2/2/(4-2) situated at village Masana H.B. No, 96, Tehsil Thanesar, District kurukshetra vide transfer of
prospective resolution applicants b iﬂr:'!:se Gﬂﬁé’?&ﬂél:ﬂ?&:‘g o Braints 03-12-2023 Distt. Kurukshetra— 136156 immovable property within blood relation deed no. 5209 dated 26.10.2016 registered at SRO thanesar owned by
12, Last date for submission of 09/11,/2023 EI%HEE:? g inl —15'?:1 SEAI 00 .ﬁm;mdeep KaurWio Jashir 5ingh bounded as under:- Morth: Road, South: Land of Richpal Singh, East : House of Dalip Singh, West : Plot of Tirdok Singh.
vl ‘;:f’ect":".-'s 10 FT?WSIPPEIJ':LSL-:'J| | . , imemufanu!um_ evaluaton matnx 2 Camara Bank : Karnal = [ Branch, All the part and parcel of|Total liabilities as on 200272434
+ FrOGess email 1d 1o sulmi rpselliextile®armail.com \and request for resolution plan to Amthorised Officer, Residential House bearing (MCK|13.07.2017 Rs. Rs. CNRBOO18250
|prospectve resolulion apphcants W R IBCEl FPID MO, 1170530131 havin 11.73 Lakh 1.17 Lakh
Mr. Rajeev Sharma | 1o e for submission of | 06-07-2024 ok e Edlh 9\Rs.6,92,640.87/- plus Physical Possession
Resolution Professional !res-nlmiu:n glzans 55100 - - SR RO <=2 measuring 80 Sg. yards _ _ _ y
In the matter of M/s SEL TEXTILES LIMITED — i it e tmpteionfie bttt et o el 1. Sh, Sanjay S/o Sh. Gulab Singh |situated at Gali ne. 10, Gandhi[furtherinterest & other charges [minus recovery ifany)
18| Process email id to submit EOI | eirp.andestown@gmail.com Nagar Karmal. Bounded As:- North: Gali, South: House of Gurcharan, East: House of Baljeet, West: House of Ghansham.

Reg no.: (IBBI/IPA-O0L/1P-P-O2004,/2020-2021,/13142) H.no, 204/7, Gandhi Magar Karnal -

fR s } e . ; Date ; 10102023 :
H.Ma. 58, {Mear Gate No. - 8}, Shivalik City Iﬂlmml':'l;ajl.'lis; ;;lﬂrﬁ;arl:"'::ﬁ?r p-;lt:u M IJEIhlﬁ FOR ANDES TOWN PLANNERS PVT I:Q'le,n 132001, 2. 5mt. Anju Bala W/o 5h. Sanjay H.no. 284/7, Gandhi Magar Karnal - 132001. 3. Sh. Hari Singh (Guarantor) 403, Mugla Mohalla Subhash Gate,
Gia s BE £S5 Sahibzada Ajit Singh Nagar, Punjab -140307 ASHOK KUMAR GUPTA Karnal-132001.
Place: F';.I;'Iial;:l QEE5618445 Resolution Professional of Mfs Andes T'I"-'ﬁ"'- Planners F'I"ETE L?"“i'iE'i . Camara Bank : Ladwa Branch, Rezidential House an Plot no.|Total liabilities as on 200272434
IP Reg HUN!JEF:_|EB|"|F'-"*":E‘3"!P'NU']U1']"_2':"H3"EU? ?.-1I]_lI] 2 Authorised Office 137 situated at waka rakba ward| gy g4 2021 Rs. Rs. CNREOO04001
(Authorization for Assignment valid till: 22/11/2023) chri Mieenak Yadav (¥ 40 ; 13.05 Lakh 1.31 Lakh
] leepak Yadav, [M] Ul no. & ladwa, Distt Kurukshetra
Hﬂg Md-: LD—qu. F'IlEII‘T'IlJIJI'E. DE""I-11|:||:|34 E'-tn.“.l j I_h_-“.“.l ! |=.I:_ J s meaiu”ng UHL DSM iE 5;’3:}81 H!l-. 9,55.404.5'}!"' F‘ILI:!- Phriiﬂl FEHEEEiﬂﬂ
Corr, Add: 304 D.R .Chambers, 12/56 D B Gupta Rogd, Karol Bagh, New Delhi-110005 S ot da i e i S ' : . . e ]
~a E 3 . 1. M/s Hardik Trading Company |share out of (16k-OM comprised |furtherinterest & other charges .(minus recovery.ifany

4 {Prop. Pradeep Kumar S/o Brij Pal) [In Khewat no. 23 kittas 2, 18K 19M comprised in khewat no, 387, kittas 11, 25K 10M comprised in khewat no. 540 kittas

{Borrower) Office at Sham Market 5, 20K 13M comprised in Khewat no. 1158, kittas 3) vide jamabandi for the year 2005-06 purchased vide sale deed no.
OPP Power House Radaur Road, _Jjudm 06.05.2011.

m a_.as Can a I\ a B ank E_ A“ Btiﬂ n Ladwa - 136132, 2. 5h. Pardeep Kumar 5/0 Brij Pal R/ 231/1 Ward no. 6, Vikas Nagar, Ladwa, Kurukshetra - 136132, 3. Smt Sneh Lata W/o Pardeep Kumar
' A {Guarantor] R/'o 23171, Ward no. 6,Vikas Kagar, Ladwa, Kurukshetra- 136132, 4. Smit, Ram Murti W/o Brij Pal (Guarantor) B'o 2311 Ward no. 6, Vikas Nagar,
| G EC R A A A - AEWImmﬂufh:ial.h:h'rtdung sale “ntice Ladwa, Kurukshetra- 138132,
tﬁ_"ﬁa"_" Syndicate Canara Bank : Pipli Branch, All the part and parcel of|Total liabilities as on 209272434
" " e & Autharised Officer, Residential House measurin Rs. Rs.
Regional Office: Plot No.4038M, Opp. NCC Office, Civil Lines, Ayodhya-224001 Shet Bimcd K 900 226,22 Sq Yards being 67/1 ng [ | 22901akh | 229Lakh CHRBOM03A24
e = Rs.13,45,895.83/- plus : "
E-AUCTION SALE NOTICE FOR SALE of IMMOVABLE PROPERTY UNDER THE SECURITISATION AND RECONSTRUCTION of E-mail: : ch322 arabank.cos share out of property measuring _ 2 3 : : Physical Possession
FINANCIAL{ENFORCEMENT) RULES, 2002ASSETS AND ENFORCEMENT of SECURITY INTEREST ACT, 2002 READ WITH PROVISOTO 1. Sh. Harjeet Singh /o Sh. Avtar |0BK-OM comprised in khewat no. [further interest & other charges .minus recovery.if any)
RULE 8(6) of THE SECURITY INTEREST Natice is hereby given to the public in general and in particular to the Borrower(s) and singh Amar Colony, Near Milan [£37/234 Khatonino. 171(8-0), kittas 1, situated at village Sirsama, Tehsil thanesar district kurukshetra vide jamabandi
Guarantor(s) that the below described immovable Property mortgaged! charged to the Secured Creditor, the Symbolic/Physical palace Ladwa Road, Sirsama,|fortheyear 2013-14 in the name of Sh. Harjeet Singh 5/o Avtar Singh Bounded As:- North: House of Pandit i / Swaran
Possession of which has been taken by the Autharised officer of the Canara Bank, will be sold on "As iswhere is", As is what is", and Kurukshetra. 2. Sh. Sardara Singh [Kaur South: House of Satpal East: House of Mam Chand, West: Rasta.
"Whatever there is basis. S/05h. Mohan Singh (Guarantor) H.no. 456, Bhagwan Nagar colony, Pipli, Kurukshetra.
8 = Reserve Price | Last Date & (:anara Bank ; Pipli Branch, All that part and parcel of the|Total liakilities as on
5, Name of Borrower/ Total Description of the S = H ’ : _ i _ Re. Rs. it
o | ble P + @S (Rs.) Time of EMD . ficer, property consisting of Two Plot|p3 06,2021 CNRE0003224
No. Mortgagor/Guarantor Liabilities mmovable Froperty e o Py Ty Date of aF T8 0. 112-113 measuring 44.44 Sq st o 5.93 Lakh 0.60 Lakh ; _
@ o Y : : " 1M & he Rs. 8,18,681.38/- plus Symbolic Possession
S (Rs.) E-Auction c 3 ! yards i.e OK-1M-4 Sarsal being
= 1. M/s Harman General Store|13/5184 share out of property|furtherinterest & other charges (minus recavery i any)
BRANCH- SULTANPUR 11 {Borrower) Village Partapgarh, |[measuring 28K-16M of khewat no. 114/107 khatoni no. 154, Rect no. 53, khasra na. 3/2/1 (0-9), 3/2/1(3-4), 4/2/(6-4),
1. |Borrower-Agrahari Food Industries | Rs. 1 24.81.714.65 |Building Urem of Land i.e. Kita| 2 Rs. 2424 000/~ | 25.10.2023 District kurukshetra - 136131, 2.|5(8-0), 7/1/2(1-11), 8/1(1-8}, Rect no. 54 khasra no. 1(8-0, kittas 7 situated at Darra Khurd, H. B No. 391, Vashish Colany,
Prop.: Mr. Pawan Kumar S/o Paras ag t:::n 3;:' ﬂé 2024 Commercial Plot Mo. C-173, Village-| 32 el it (Up to 05:00 Zhri Subhash Chand 5/o Ronki Bam | Tehsil Thanesar Distt Kurukshetra vide jamabandi for the year 2012-2013 in the name of Smt. Kala deviW/ao Sh, Ronki
Math, Add.- H.Mo. 176, Mavaee, Teh.- RN & t.h Utelawa, |.A.- Jagadishpur, Tehsil- E Rs. 2,42 400/- PM) ' {Porp) Village Partapgarh, PO |[Ram Bounded asunder-North: Gali, South: Plot of other owner, East: Plotno. 114, West : Plotno. 111
Gauriganj, Distt - Sultanpur- 227801, - INL = OINEF  IpMusafirkhana, Distt.- Amethi, Uttar| @ U - — : .
Praprietor & Mortgagor- Mr, Pawan charges thereon | pradesh. & 26 'IIDI 2023 Sirsai, Distt. Kurukshetra - 136131, 3. 5hri Rulda Ram 5/a 5h. Parbhu Ram (Guarantor) Village Partapgarh, PO Sirsai, Distt. Kurukshetra- 136131.
] 0.
“':’J;-lm Sfo Fﬂ_lr_a: Ném- Add.- g_-”ﬂ'- UE'nl'uu:‘dgldl El'.'l’: GE'I:!;T.HPII‘E: _INEMIC;L?- E 6. Canara Bank : Dacher Branch All the part and parcel of House|Total liabilities as on 200272434
178, Mavage, fen.- Gaurigan), ListL.- S . i i Authorised Officer no. 518 measuring 116,66 5q. Ris. Rs.
Suftanpur- 227801, Road, South- Piat No. C-226. g Sh. Vilay Singh Sharmma, (M) 74969-18252 e P ity 16.59Lakh | 166 Lakh SHRROnTaa
Sh. Vijay Singh Sharma, (M) 74969-18257 EEETs RN IR REAT T 1 et A T T 08 Rs.5,16,145.41/- plus PP -
2, |Borrower- M/s J S Engineering| s §7,66,388.50 |EBuilding No. D-33, Sector-21, Village- Rs 27 12,000/ | 25.10.2023 it 17 Pl Gullerpur Road, Nissing, Dist, ymbolic Possession |
Works as on 30.09 2023 Harnra_.ul'r. Fargana- Jagdishpur, Tehsil- = _' {Up 1o 05:00 1. Sh. Major Singh 5/o Sh. Sewa|Karnal Bounded As:- North:|[furtherinterest & other charges.(minusrecovery,if any)
Prop.: Mrs. Sarvar Bano W/o| " "o L " |Musafirkhana, Area- 600 Sq. Mtr. o Rs. 2.71,200/- PM) House of Devender Singh, South: House of Neeraj, East: Rasta, West: Other Resident.
Jameel Ahmad, Add. H.No. 458, ' Bounded By: East- Fiot No. C-171,| 3 , L _ : e _
Mahona Pashchim, Tehsil- charges thereon | wWeaet- Plot No. C-1 73. North- 18 Mtr. g 96.10.2023 Road Buta Singh Colony, Nissing, Karnal. 2. Sh. Mehal Singh 5/0 5h. 5anta Singh (Guarantor) Vill. Archanpur, Tehsil Missing, Dist. Karnal.
Musafirkhana, Amathi- 227811. Wide Road, South- Plot No. C-227. B r - Canara Bank ; Pipli Bramch, All the part and parcel of|Total liabilities as on 209272434
Proprietor & Mortgagor- Mrs. S Authorised Offices, Residential house measuring OK- Rs. Rs.
Sarvar Bano W/o Jamesal Ahmad, .,"n:. Shri Binod H; : SETRERETY 100, i 300 sq yards E.:-Eing Ds'ﬂﬁ'mz_1 1840 Lakh 1.84 Lakh CNRBODO3224
Add. H.No. 456, Mahona Pashchim, ] Hr F-- _'il“ _'_I i .L- Ty 10'9;53- h ; Rs.12,50,761.02/- plus symbolic Possession
Tehsil- Musafirkhana, Amethi-227811 5 LU ' S shate out of praperyl &othercharges (mi if
Gual‘al'l'll:ﬂ‘- Ml‘, Jam“ ﬁ.hl‘n&d, Add. =] ‘L S-h. S_art“r 'S__.I'.:!, '5h Sureaih P‘al 1,‘|'|‘|| mea qunng .‘1H1{_3M Com FlrliEd in urther interast &otherc argE!s AmMinus FE'CEI'-."E!F}' | an}.‘]
H.No. 456. Mahauna Paschim, Amargarh Mahjara, Dist.|khewat no. 54/52 situated at village partapgarh vide jamabandi for the year 2014-15 Bounded As:- North: Street,
Amethi- 227811, Kurukshetra - 136131, 2.|5outh:PlotofSubhash, East: Street, West: Plotof Ramji Lal,

St Sonam Saind W/o Sh. SatbirVill. Amargarh Mahjara, Dist. Kurukshetra - 136131, 3. Guarantor - Sh. Balbir Singh 5/0 Sh. Sadhu Ram\ill. Partapgarh, PO,
- SirsalaTehsil Thanesar, Dist, Kurukshetra- 136131,

3. | Borrower-M/s Mayank IronStore | ps 14.70.201.23 | Plot No- 5375, Oid 1695, Measuring .| 25102023
Prop.: Mano] Kumar Tiwari, Add.- ﬂsrﬂl'l ’30 EIEI' EI}E1 5 |600sq. Feet, Situated At Village- Kurwar, L As. 20,45,000/- (Up 1o 05:00 ; Canara Bank : Karnal AF Branch EMT. Of 8 kanal land plus poultry| Total liabilities as on 209272434
VP Kurwar, Sultanpur- 228155, b Pargana- Meeranpur, Tehsil- Kurwar,| 2 Rs. 2,04,500/- Authorised O Farm building constructed on|p3 062023 % ix] CNREOO02389
2 + Int. & other ; =z PM]‘ Fxaos A ok o et T 128.11 Lakh 12.82 Lakh
Proprietor- Mr. Manoj Kumar Tiwari Distt.- Sultanpur. =3 Sh. Vijav Singh Sharma, (¥ RpkiiBlatest khewat no. 655//584, )
Sfo Ganga Sagar Tiwarn, Add.- VP charges thereon | Bounded By (As per sale deed) : East- r_; 26.10.2023 E-mall: : ch2309@canarabankcom DU GG 00, Rect No. 128 ol i L Symbolic Possession
EUI‘WHF- fU“:F;EUF-EEm 551;“ A EFUUEEH?* F:ET‘ “Fil_lﬂﬁ"k‘-"’ﬂﬁt' E"JIUSE 4 1. M/c Sharma Poultry Farm|killa no. 1980} vide sale deed |furtherinterest &other charges.[minusrecovery if any)
5:“;:: ?rriwar?ng:gzﬁ- '-.-r"‘illag?: Hz;nd %ﬂ?ﬁﬂﬁ?ﬂf?ﬂﬂhﬂ;ﬁ:lpt: tanpur E {Borrower) village Kohand Sub|no. 1624 dated 28.02.198% in the name of Surender Kumar, Shyam Sunder and 5h. Vinod kumar 5/o Shri Ram Lubhaya
Puraiadai. F'E]E“-;- EElE-I Paschim, ' : E' Tehsil Gharaunda Distt. Karnal - .S-"L:-Ehri Budh Ram situated at village Kohand, SubTehsil Gharaunda, Distt Karnal.
Aliganj, Sultanpur- 227805. 132114, 2. Shri Surender Kumar 5/o Shri Ram Lubhaya (Prop. & Guaranter} village Kohand Sub Tehsil Gharaunda Distt. Karnal - 132114, 3. Shri Vinod
4,|Borrower & Mortgagor- Mr. Re. 33,78 219,08 Gata No. 164mi/0.0075, Mouza- Utampur,| Rs. 38.00.000/. | 25.10.2028 Kumar 5/a Shri Ram Lubhaya 1Gl..|-ara.ntur:| village Kohand 3ub '.TF_jhs.iI Gharaunda Distt. Karnal - 132114, 4. Shri Shyam Sunder 5/a Shri Ram Lubhaya
Nandika Prasad Tiwari S/o Karuna asr-::nn ,13 IEIE 2[;23 Pargana- Meeranpur, Distt.- Sultanpur, = 5. 3d, 20,000 (Up to 05:00 {Guarantor) village Kohand Sulb Tehsil Gharaunda Distt. Karnal - 132114
Shankar Tiwari, Add- Vill- Saraiya,| %% =70 |Bounded By: East- Plot of Sant Ram,| £ | Rs.3,69,000) PM) Other terms and conditions:
E;Eﬂhgau:ifuggnpurfﬂ EE-A i chatga:.s s West- Plot of Hansraj, North- Plotof Ram| = —— (a) The property is belng sold with all existing and future encurmbrances, whether known or unknown to the bank. The authorized officer/secured creditor will
Eanm:;legrd :‘IEL:”.':[ 'rEI RIS Pratap, South- Kurwar Sultanpur Road. :n: £6.10.2023 not be responsible for any third-party claims, rights, or dues. The purchaser should conduct due diligence on all aspects related to the property to their
Pru:.: Sri &HBHEEI: Tiwari Sio @ satisfaction. Bidders are advised to satisfy themselves with the title and correctness of other details pertaining to the secured assets, including the size/area of
Karuna Shankar, Vill.- Saralya, Po.- E the immaovable secured asset in question and ascertain any other dues, liabilities, or encumbrances from the concermed authaorities to their satisfaction before
Sohgauli, Sultanpur-228155. S submitting the bid. The purchaser shall not be entitled to make any claim against the authorized officer/secured creditors in thisregard at a later date,

(b) In the event of any default in payment of any of the amounts, or if the sale is not completed due to default on the part of the purchaser/bidder within the
aforementioned time limit, the bank shall be entitled to forfeit all monies paid by the purchaser/bidder till then and put up the secured asset(s) for sale again,

RANCH- MAGHAR

5. | Borrower- M/s Harsh Brick Field Rs. 13,47,017.69 |FlotNo.103s Area 0.0041 Hect., Flot No. g Rs. 20.65.000/- | 25.10.2023 inits absolute discretion. Further, all costs and expenses incurred by the bank en account of such resale shall be borne and paid by the defaulting purchaser.
Prop.: Mrityunjay F'rata!p Singh, | on 30002023 |79 A're_a 0.016 HE':_:" Tﬂt:'l_l Area 0.057 g — : (Lp to 05:00 (c) Auction/bidding shall be anly through Online Electronic Bidding through the website wwwi.indianbankseauction.com. Bidders are advised to go through
il?a?ii.a-b;:{r:_.lgliTS;EE:?IEJ ivdhara, & Int. & other 1':';:;5_ g;ﬂﬁ. %afg;&;:ﬂgéhhaa?gﬁ:g a Rs. 2,06,500/- PM) the website for detailed terms before taking partin the e-auction sale proceedings,

Proprietor ; & Murtglagn-h Mr. charges thereon Tehsil-HhaHIaba:.i Distt - Sant Kabir Magar E m {d) The property can be inspected with prior appaintment with the authorized officer on or befare the date of submissicn of EMD, 10.11.2023

Mrityunjai Pratap Singh S/o Deep Bounded By: East- Rest Land Mrityunjay| & i (&) The property will be sold for the price which is more than the Reserve Price, and the participating bidders may improve their offer further during the auction

Marayan Singh, Add.- Langavar, Singh, West- Road, North- Land| & process,

Jivdhara, Khalilabad- 2721 75. Sugream, South- Baldeap. 3 () EMD armaunt of 10% of the Reserve Price is to be depasited by way of Demand draft in favour of Authorized Officer of respective Canara Bank Branches, OR
shall be deposited through RTGS/NEFT/Fund Transfer to credit of account of respective Canara Bank Branches, on or before 10.11.2023 by 05.00 pm.

(1) After payment of the EMD amount, the intending bidders should submit a copy of the following documents/details on or before 23.10.2023, 05.00 FM, to

6.  Borrower- M/s Jaisawal Traders Rs. 28.78.871.59 | Plot No.- 548, Village- Bankatiya, Tappa- | 25.10.2023 o R : : :
Prop.: Sri Kamlesh Kumar 5/o Mr. A ’31 &T 2023 UN, FPargana- Maghar FPurab, Tehsil- L L (Up to 05:00 'L'“anara SankrsplebeeBianches/iegionatoihice gty isnd oy e e, : :
Ganga Ram, Add.- Village- e i Khalilabad, District- Sant Kabir Nagar,| e Rs. 1.93.800/- H : {il) Demand Draft/Pay order towards EMD amount. If paid through RTGS/MEFT, acknowledgement receipt thereof with TR Mo.
Bakargan. Khallilabaci. Sant Kabir + Int. & other U.p. Area- .| 80 Sq.mir. E el PM) [ili} Photocopies of PAN Card, ID Proof and Address proof. However, successful bidder would have to produce these documents in original to the Bank at the
Magar- 272175. charges thereon | gounded By: East- Land Co Tenant| & 28.10.2023 time of making payment of balance amount of 25% of bid amount.
Proprietor- Sri Kamlesh Kumar S5/o Aashig Ali, West- Land Gorakh Singh & = {iv} Bidders Mame. Contact Mo Address, E Mail I1d.
Mr. GEHQE Ram., Add. Vi"-&gﬂ- GtheTﬁ. Morth- Land Gorakh Elngh & ;ﬂ [ Ridders A'c details foronline refund of EMD.
Bakarganj, Khalilabad, Sant Kabir Others, South- Chak Marg. t (g) EMD deposited by the unsuccessful bidder shall be refunded to them. The EMD shall not carry any interest,
Nagar-272175. in (h} Auction would commence at Reserve Price, as mentioned above. Bidders shall improve their offers in multiples of Rs.10,000/-The bidder who submits the
Guarantor & Mortgagor- Smt. = : 3 : ! : |
Poonam Wio Sri Kamlesh Kumar 3 highest bid {above the Reserve price] on closure of Online auction shall be declared as successiul bidder. Sale shall be confirmed in favour of the successful
Add.- Village Bakargan J{halilabadl bidder, subject to confirmation of the same by the securad creditor.
Sant Kabir Magar- 272175. (1} The successiul bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on declaring him/her as the successful bidder, and the

I : Lo . . . ; :

7.| Borrower- Mr. Sunil Kumar S/o Sri| Rs. 14.40.533.88 | Plot No.- 114 AA & 114 BA, Village-| o | 25 10,2023 balance Mthlnn 15 daysfrcrmth-ls date of confirmation o sal:.? by the secured creditor. [fthe Eu::cessfl.-l bidder fails to pay the sale price, the deposit made by him
Shivram, Add.- Village Hadapur skl el i Tenuhar Soyam, Tappa- Rampur Pall,| = HAs. 20,25,000/- e shall be forfeited by the Authorized Officer without any notice, and the property shall forthwith be put up for sale again.
Post- Urlnanl-'.ala. Khalilabad. Eﬂr-,»'[ as on 31.07.2023 Pargana- Magi har Purab, Tehsil : E- Bs. 2.02 500/- (Up to 05:00 (J) For sale proceeds of Rs, 50 (Rupees Fifty) lacs and above, the successful bidder will have to deduct TDS at the rate 1% on the Sale proceeds and submit the
Kabir Nagar- 272175, tInt. &other | alilabad, District- Sant Kabir Nagar,| = PM) original receipt of TDS certificate to the Bank.
Guarantor & Mortgagor- Mrs. charges thereon U.B-272175. Area- 380 Sq. Mtr. .y 26.10.2023 (k) All charges for conveyance, stamp duty/G5T registration charges, etc., asapplicable, shall be borne by the successful bidder only.
Pratibha Eha_ud hary W/o Sunil Bou “dﬂ_i 5}” East- Road, West- E (1) Authorized Officer reserves the right to postpone/cancel or vary the terms and conditlons of the e-auction without assigning any reason thereof.
Hurna_rl.': -";'dd-;{w'ﬁgﬂ Hadapur, :95'-' g:r.f:sz E;E';‘"E"; j”dsgmi "é“ﬂ'tﬁr;' LI,_:::E tn {m) In case there are hidders who do not have access to the internet but are interested in participating in the e-auction, they can approach the concermned
ﬂg';; 3?32'1 75 alilabad ‘Sant Kabir Pradeep Kurnar'l'ﬁari 3 g' Regional Office as a facilitating centre. For further details, contact Mo, 0184-2257855 E-mail id: recrokar@canarabank.com.

| : :

SPECIAL INTRUCTION /CAUTION

EMD Account Details: Account Mo. 6975296000001 IFSC Code: CNRBO0O0DG975 Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will be
responsible for any lapses/failure (internet failure, Power failure, etc.) on the part of the bidder or vendor in such cases. In order to ward off such
contingent situation, bidders are requested to make all the necessary arrangements/alternatives such as back-up, power supply and whatever else
required so that they are able to circumvent such situation and are able to participate in the auction successfully.

STATUTORY 30D AYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

For details terms and conditions of the sale please refer the link "E-Auction” provided in Canara Bank's website (www.canarabank.com) or
service provider: M/s CANBANK COMPUTER SERVICES LTD., Mr Sathianathan K M/ Mr. Ramesh T H, Contact no. 09480691777/8880531165/

080-23469661/62/64/65 Email id: eauction@cesl.co.in
Date: 10.10.2023 Place: Sultanpur/Khalilabad Authorized Officer, Canara Bank

Date : 09.10.2023 Place : karnal Authorized officer, Canara Bank

financi“. ep. .in
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Regd. Office: 1507,

Email: invesiors. brif@bhar: > . Bharetgroup.coin

NOTICE OF LOSS OF SHARE CERTIFICATES

Motice is hereby given that the following share certificates have been reparted lo
pe lostimisplacen/stolen and the registerad shareholdersiclaimants therefore have
requested the Company for issuance of duplicate share cerlificates in lieu of lost
share cerfificates:

Folio | Mame of the Shareholder | Certificate | No. of | Distinctive Nos.
No. | No. |Shares| { From - To )
13504 | CHANDRA PRABHA 16470 | 100 | 2973341-2873440
17407 F‘ml'l.nﬁ."'.l KUMAR GARG 20980 100 | 3424341-3424440

Any person(s) wha has/have and claim{s) in respect of the aforesaid share certificates
should lodge the claim in writing with us at the above mentioned address within 15
days from the publication of this notice. The Company will not thereafler be liable 1o
antartain any claim in respect of the said sharae certficates and shall procaed to issue
the duplicate share certificales pursuance to Rule 6 of the Companies (Share Capital
& Debentures) Rules, 2014.

For BEHARAT RASAYAN LIMITED

Sdi-
{Nikita Chadha)
Mew Delhi, Company Secretary
October 9, 2023 Memb. No. FCS10121
TATA
NOTICE

Unitholders of all the schemes of Tata Mutual Fund are
requested to note that the scheme wise Portfolio Statements
for the half year ended September 2023 are hosted on the
websites www.tatamutualfund.com and www.amfiindia.com

Unitholders can submit a request for a physical copy or
electronic copy of the scheme wise portfolio statement by
calling on: (022) 62827777 or by sending an email to
service@ataamec.com or by writing to Tata Mutual Fund,
Mulla House, Ground Floor, Fort, Mumbai - 400001,

Mutual Fund Investments are subject to market
risks, read all scheme related documents carefully.

Corporate Identity Number: TAMPL - UB5390-MH1994-
PTC-077090
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TUESDAY, OCTOBER 10, 2023 WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ANDES TOWN PLANNERS PRIVATE LIMITED

INVITATION FOR EXPRESSION OF INTEREST FOR

E-AUCTION

SEL TEXTILES LIMITED

DEFEHATING IM 1N THE BANLIFALTURING, PROGESSING, ANLD THRADIMNG UF YARNS, FRBHIGS,

el ¥ Canara Bank A\

(A Govi. of India Undertaking)

OPERATING IN REAL ESTATE AT LUCKNOW.

AT G.T. RDAD, DPP ALD'S DORAHA, LUDHIANA, , PUNJAB, INDIA-141421 {Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India S A L E N 0 T I c E
Ao P by v o e (Insalvency Resolution Process for Corporate Persons) Regulations, 2016
inn Procass for Corporate Persons) Regulations, 2016) T RELEVANT PARTICULARS
_ RELEVANT PARTICULARS 1.| Name of the Corporate Debtor | ANDES TOWN PLANNERS PRIVATE LIMITED "
1.| Name of the corporate debtor SEL TEXTILES LIMITED along with PAN/CINILLP No. | PAN: AAGCADB16R Canara Bank Regional Office Karnal Namaste Chowk, Near Hotel Deventure, Sector-16, Karnal
| along with PAN/CHN/LLP No. | U17299PB200BPLCO32050 CIN: UOI0ODLOMGPTE 1545/ PHONE NO. 01842205019, 8572801719, Email: recrokar@canarabank.com
2. Address of the Registered Office | G.T, Road, Opp Mcdonaids Doraha, 2. | Address of the registered office | F-50-B, F NO-2 F/F, Madhu Vihar, -
Lisdhiana, Punjab, India-141421 New Delhi, East Delhi DL 110092 IN
3. URL of website Ina o L rr— (Mot maintained by CD) E AUG-I_IDN SALE NOT'GE
4. Detals of Place where majority of | Doraha Registered Office (Punjab) 3| URL of website www.andestown in SALE NOTICE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND
fued assets are located Hars! Piant (Haryana) ¢ |Details of place whera majorty | Plot No. TCG-3/3, itualed at Vibhut Khand, RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
Meermrana Plant [Rajasthan) of fixed assels are located Gomii Nagar Scheme, Lucknow. Other, details
e, e o e e 2002 UNDER RULES 8(6) & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Nawasahar (Punjab) _ cirp.andestown@gmail com Motice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s} that the below described immovable
5. Installed capacity of main ' sr:.{nn.r.g Unit Instalied capacity of 5, | Installed capacity of main Mot Applicable properties mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Canara Bank will bel
productsy’ services 194000 Spindles !pf-::u:l ucts/ services sold on "As is where is","As is what is", and "Whatever there is" in Eauction arranged by the service provider M/s CANBANK COMPUTER
1 | Terry Towel Unit 84 Loom 6. | Quantity & value of main products/| Details can be obtained upon request at SERVICES LIMITED Contact: Mr. Pakhare DD (9480691777/8553643144). Email id: eauction@cesl.co.in through the website|
6. Quantity and value of main 33.74 Crore [services sold in last financial year | email i cirp.andestown@gmail.com www.indianbankseauction.com, www.canarabank.com, www.ibapi.in
nrudu-'f,m,-" sarvices sold in last 7.| Number of employees/ workmen Wil S o : =
financial year _ 8. | Further details including last available) The details can be obtained upon request ai LAST DATE U F RECEI PT UF E M D IS 1 ﬂ . 1 1 ' 2 ﬂ 2 3 UPTO 5 :0 ﬂ p M
1. Number of employees,’ workmen | Employee-14 financial statements (with schedules) | cirp.andestowni@gmail.com and may P —————
| | Workers 47 ftmyeas s ofcedn. | matkcs o Regd Emal i DATE OF E-AUCTION IS 13.11.2023 12:30 PM TO 1:30 P.M.
8. Further details including last Details can be sought by sending a refevant dates for subsaquent events | cmaashokgupt@gmail.com l _ ; : i i - '
available financial statements (with| request to Resolution Professional at |of the process are avaiable at (with unlimited extension of 5 minutes duration each till the cun:lus-qn of the sale)
schedules) of two years, lists of roseltexdile@gmail com 9, | Eligibility for resolution applicants | Detailed informationiterms and conditions on . ” o R . | Earnest Money | Details of A/c No.

” . - bk A : . Branch Name/N & Add f of Des al Liz 5 e e S T —
craditors, ralevant dates for |under seclion 25(2)(h} of the | eligibility criteria may be obtained upon emai SL. | R RN e v H""'[: n"':r"’,l_'f"“ o Toxal L_"’_:'_'I:'; as | Heserve Price | b osit (EMD) IFSC CODE
HLJhHquIF_.F!t evernts af the process ":l}dﬂ iE a"-ll-ailﬂ‘tllﬂ 3t al ] cirplandestﬂwn@gmaitltunj Dr can bE N‘ﬂ. the HDr-r-lJ'.l'-l'E r|5||' Guaranto r|5| r'ﬂPlE'rt j'.l“.al on :llpl.":' 2 ate l|||'| HE.J |:i|'| HE.] Fﬁﬂﬂ.-‘slmn nutltr_‘

Sk f i v T obisined fram Lt i, Canara Bank : Masana Branch, All that part and parcel of House|Total liabilities as on 51?1434 -
9. Eligibility for resolution applicants | Detalls can be sought by sending a 10| Last date for receipt of expression | 09-11-2023 Anthorised Officer ing OK-5M being 5/82 Rs. Rs
under section 25(2) (h) of code is | request to Resolution Professional at |of mte"m?'t =) % o T e R e o 41 €ing 02.06.2021 13.88 Lakh 1.38 Lakh CNRBOO1B28E
. . 11.|Diate of issue of provizional list of | 18-11-2023 L RS ELR BT ECA Ve S TR G <hare out of property measurning i : -
available at; roseltextile@gmail com [ ; ; ] | L Rs. 13,46,713.66/- plus Symbolic Possession
10; Last date for receipt of expression | 25/10/2023 _ | prospeciive resolution applicants E-mail: : ch18288@canarabank.com PR B LTI E TR ToNE LYY y
of irtarest R 12| Last date for submission of 23-11-2023 Smit. Amandeep Kaur W/ Sh, Jasbir |khatoni no. 120, Rect no. 38, |furtherinterest & other charges [minus recovery if any)
11, Date of issus of provisional listof. | 0d/11/2023 _ iﬂhflﬂ':t'ﬂj'"ﬁ to F'fﬂ'i"ﬁ:_ﬂn?l list Singh Village Masana PO — Dudhla [khasra na. 2/2/2/(4-2} situated at village Masana HE. No. 96, Tehsil Thanesar, District kurukshetra vide transfer of
| prospective resolution applicants | . 13 |E$1:FSE=?3;?EDBLTSEZEJHHHES 03-12-2023 Distt. Kurukshetra - 136156 immovable property within blood relation deed no. 5209 dated 26.10.2016 registered at 5SRO thanesar owned by
12, Last date for submission of 05/11,2023 | Date of issiie of inflc:-!Tnat'rnn 06-13-2023 Amandeep Kaur W/a Jashir Singh bounded as under:- North: Boad, South: Land of Richpal Singh, East : House of Dalip Singh, Wast : Plot af Tidok Singh.
N np-hjenrmnﬁmwlrirmsm; l_l;ﬁ:ﬂl - e - ir'ﬂ-eml}ranﬂum: evaluation mairix 2, Camara Bank : Karnal - 11 Branch, All the part and parcel of|Total liabilities as on 200272434
1 S EmAl et Ipselediatizmal.com and request for resolution plan to Authorised Offices, Residential House bearing (MCK| 1307 2017 Rs Ris. D
Mr. Rajeev Sharma ;ﬁrﬂﬁp&l}“ll'-'_e rEE-ﬂ|U§.II}I"! appacants h N R S TR Bl PPI0 MO 11705301370 having RSIIE .,_.;2 640.87/- plus HECEE SRR 1.17Lakh :
Resolution Professional k. Eﬁilﬁifg{ﬂﬁfrﬂlﬁslm of 06-01-2024 -mail: : ch182530i@canarabank.com area measuring 80 >g. yards S i Physical Possession
In the matter of M/s SEL TEXTILES LIMITED ;—;-P |id to submit EOI | cirp.andestown@gmail.com 1. Sh. Sanjay 5/o Sh. Gulab Singh |situated at Gali no. 10, Gandhi|furtherinterest & other charges [minus recovery if any)
Reg no.: (IBBI/IPA-001/IP-P-02004,2020-2021,/13142} ;mmﬁ?u_ﬂggj; e P- : H.nio. 204/7, Gandhi Nagar Karnal - |Nagar Kamnal. Bounded As:- North: Gali, South: House of Gurcharan, East: House of Baljeet, West: House of Ghansham,
H.No. 58, (Near Gate No. - 9), Shivallk City Sector -127, Kharar Near | | pECs L Unol B ANDER ROV ELANNERE FIT LET"I::; 132001, 2. Smt. Anju Bala W/o Sh. Sanjay Hno. 294/7, Gandhi Nagar Kamnal - 132001, 3. Sh. Harl Singh (Guaranter) 403, Mugla Mohalla Subhash Gate,
T~ Sahibzada Ajit Singh Nagar, Punjab - 140307 ASHOK KUMAR GUPTA Raral:¥32001 _
Place: F.u'njgh 9855618446 Resolulion Professional of M/s Andes Town Planners Private Limited, 3, Canara Bank : Ladwa Branch, Residential House on Plot no.|Total liabilities as on 209272434
- : (IPA- : { 201710072 suthnresd Dfficer | Rs. Rs.
IF Reg Number: [BBI/IPA-D03/P-NO0010 _2:'15 2:'1-" Authorised Officer, 137 situated at waka rakba ward| g1 .04 2021 CNREO00S001
|Furthanzation bor rssganmant vaid thi: 22l Hiclle3) Shri Deepak Yadav, [M) BS72E-040071 EETEREa FEa R I WYL O AVTIN] LA ST T 3 13.05 Lakh 1.31 Lakh
Reg Add.: LD-45, Pitampura, Delni-110034. At i L s (R OB S A0l Physical Possession
Corr. Add: 304 D.R Charribers, 12/56 D B Gupta Road, Karal Bagh, Mew Delhi-110005. TE—————

1. M/s Hardik Trading Company |share out of {16k-0M mmpriﬁ.d.FunhE-rintereﬁtﬁrnthE:charqes-[minuuec-:m;!ry ifany)
{Prop. Fradeep Kumar S/o Brij Pal) |in Khewat no. 23 kittas 2, 18K 19M comprised in khewat no, 387, kittas 11, 25K 10M comprised in khewat no. 540 kittas

(Barrower) Office at Sham Market |2 20K 13M comprised in khewat no. 1158, kittas 3) vide jamabandi for the year 2005-06 purchased vide sale deed no.

= OPF Power House Radaur Road, [33041d06.05.2011,
W am Cana I!a Bank E_A“ ctinn Ladwa - 136132, 2. 5h, Pardeep Kumar 5/o Brij Pal RO 231/1 Ward na. 6, Vikas Nagar, Ladwa, Kurukshetra - 136132, 3. 5mt. Sneh Lata W/'o Pardeep Kumar
(Guarantor) Rfo 231/1, Ward no. 6, Vikas Magar, Ladwa, Kurukshetra- 136132, 4. 5mt. Ram Murti W/'o Brij Pal (Guarantor) B/o231/1 Ward no. 6, Vikas Nagar,
IR TR W U A Government of India Undertaking sale H{Iti{.‘.e Ladwa: Kurukshetra- 136132,
t forifeae Syndicate 4, fank ; Pipli Branch, All the part and parcel of|Total liabilities as on i : 209272434
. . S : : Residential House measurin 3 5- =
Regional Office: Plot No.4038M, Opp. NCC Office, Civil Lines, Ayodhya-224001 ARt P JEUPOIAN 2 2c.2 <0 Varcls being 67/14 dg 05062021 s200lakh | 229 Lakh CNRBO003224
e ’ i Rs.13,45.895.83/- plus
E-AUCTION SALE NOTICE FOR SALE of IMMOVABLE PROPERTY UNDER THE SECURITISATION AND RECONSTRUCTION of R ST SYCTOCM << out of property measuring o Physical Possession
FINANCIALENFORCEMENT) RULES, 2002ASSETS AND ENFORCEMENT of SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO 1. Sh. Harjeet Singh S/ Sh. Avtar |0BK-OM comprised in khewat no, |further interest & other charges .[minus recovery i any)
RULE 8(8) of THE SECURITY INTEREST Moiice is hereby given to the public in general and in particular to the Borrower(s) and Singh Amar Colany, Near Milan [237/234 Khatonino. 171(8-0), kittas 1, situated at village Sirsama, Tehsil thanesar district kurukshetra vide jamabandi
Guarantor(s) that the below described immovable Property mortgaged! charged to the Secured Creditor, the Symbolic/Physical palace Ladwa Road, Sirsama, |fortheyear 2013-14 in the name of Sh, Harjeet Singh S/o Avtar Singh Bounded As:- North: House of Pandit Ji/ Swaran
Possession of which has been taken by the Authorised officer of the Canara Bank, will be sold on "As iswhere is", As is what is", and Kurukshetra. 2. Sh. Sardara Singh [Kaur, South:House of Satpal, East: House of Mam Chand, West: Rasta.
"Whatever there is basis. 5/o5h, Mohan Singh (Guarantor) H.no. 456, Bhagwan Nagar colony, Pipli, Kurukshetra
o Reserve Price | Last Date & Canara Bank : Pipli Branc] All that part and | of the|Total liabilities as
. At P 2 Canara Bamk : Pipli Branch, at p parcel of the|Total liabilities as on 209272434
S. Name of Borrower/ Total Description of the @ I (Rs.) Time of EMD Autharised Office raperty consisting of Two Plot| g: Rs. Rs.
; iabiliti Immovable Propert ® B : el b 2 PRy kh CNRE0003224
s ST M. e & E, Earnest Money| Date of Shri Binod Kumar K QR 0. 112-113 measuring 4444 50/ p . g 19 681 38/ plus e v Symbolic Po i
= 3 - ; = = : : i | ¥ k . m ([ S53E5510N
= E-Auction E-mail: : ch322 4@ canarak | yards i.e OK-1M-4 Sarsai being : : . .
3 (K] 1. M/s Harman General Store|13/5184 share out of property|furtherinterest & other charges . (minus recovery,if any)
BRANCH- SULTANPUR I {Borrower) Village Partapgarh, |measuring 28K-16M of khewat no. 114/107 khatoni no. 154, Rect no. 53, khasra no. 3/2/1 (0-9), 3/2/1(3-4), 4/2/(6-4),
1. |Borrower-Agrahari Food Industries | gs 1 24 81.714.65 |Building Urem of Land i.e. Kita| £ | pe a490a 000/- | 25.10.2023 District kurukshetra - 136131, 2.|5(8-00, 7/1/2{1-11), 8/1(1-8), Rect no. 54 khasra no. 1{8-0), kittas 7 situated at Darra Khurd, H. B No. 391, Vashish Colony,
Prop.: Mr. Pawan Kumar S/oc Paras Bee c::n SEII ﬂé 2023 Commercial Plot No. C-173, Village- é e - (Up to 05:00 Shri Subhash Chand 5/o Ronki Ram | Tehsil Thanesar Distt Kurukshetra vide jamabandi for the vear 2012-2013 in the name of Smt. Kala deviW/a Sh. Bonki
Math, Add.- H.Mo, 178, Mavase, Teh.- g & 1;h Utelawa, |.A.- Jagadishpur, Tehsil-| 2 Rs. 2,42 400/- PM) (Porp) Village Partapgarh, PO |Ram Bounded asunder:- North: Gali, South: Plot of sther owner, East: Plot no. 114, West . Plotno. 111,
Gauriganj, Distt.- Sultanpur- 227801, M. = Ol IMusafirkhana, Distt.- Amethi, Uttar| 2 s : - -
Proprietor & Mortgagor- Mr, Pawan charges thereon |pradash 2 56.10.9023 Sirsal, Distt. Kurukshetra - 136131, 3. 5hri Rulda Ram 50 5h. Parbhu Ram (Guarantor) Village Partapgarh, PO Sirsal, Distt. Kurukshetra = 136131,
176, Mavaee, Teh.- Gauriganj, Distt.- West- FlotNo. G174, North- 18 Mir. Wide| & rised Offices, no. 518 measuring 116.66 54.( 74062014 Rs: Ris. CNRBEOD18252
3 i ; & sed Officer, : : 124,06, i :
Sultanpur- 227801, Road, South- Plot No. C-226. 9 h Vifay § B PPRT ] <. Buta Singh Colony, e — 16.5% Lakh 1.56 Lakh
2. |Borrower- M/s J S Engineering| Rs. 87,66,388.50 |Building No. D-33, Sector-21, Village- Rs. 27 12,000/ | 25.10.2023 T S LA e e el o llerpur Road, Missing, Dist| Symbaolic Possessian
Works a8 on 30.00 20232 Hamra.l.!h, Pargana- Jagdishpur, Tehsil- el (Up to 05:00 1. 5h. Major Singh S5/o 5h. Sewa|Karnal Bounded As:- North; further interest & other charges (minus recavery if any)
Prop.: Mrs. Sarvar Bano Wio . Musafirkhana, Area- 600 Sq. Mtr. o Rs. 271,200 PM Singh House no. 518, Gullerpur |House of Devender Singh, South: House of Neeraj, East: Rasta, West: Other Resident.
Jameel Ahmad, Add. H.No. 456,| *IML&OMEr ipayngeq By: East- Plot No. C-171,| 3 ) _ - = : _ S
Mahona Pashehim, Tehsil- charges thereon | west- Plot No. C-173, North- 18 Mir, g 26.10.2023 Road Buta Singh Colony, Missing, Karnal, 2. 5h. Mehal Singh 550 5h, Santa Singh (Guarantor) Vill. Archanpur, Tehsil Missing, Dist, Karnal,
I'lﬁ'lusafirl-{hana;rr;:mi- 227811, i Wide Road, South- Plot No. C-227. 5 7. Canara Bank : Pipli Branch, All the part and parcel of|Total liabilities as on 209272434
rn;:rietnr ﬂftﬂagﬂr" rs. o i Residential house measuring k- Rs. Rs.
Sarvar Bano W/o Jameal Ahmad, E . . 9 "%103.06.2021 12.40 Lakh 184 Lakh CNREOOO2224
; IRyl 1004, i.e 300 5q yards being - -
Add. H.No. 456, Mahona Pashchim, E 10/963 share out of property Rs.12,50,761.02/- plus Symbolic Possession
Tehsil- Musafirkhana, Amethi-227811 5 : |
re . . i ¥ = f i : 1 - i
Guarantor- Mr. Jamil Ahmed, Add. :| 1. Sh. Sathir S/o Sh. Suresh Pal Vill. [measuring 48K-3M comprised in |further interest & other charges (minus recovery  if any)
H.No. 456, Mahauna Paschim, Amargarh Mahjara, Dist.|khewat no. 54/52 situated at village partapgarh vide jamabandi for the year 2014-15 Bounded As:- North: Street,
Amethi- 227811, Kurukshetra - 136131. 2.|5outh:Platof Subhash, East: Street, West: Plotof Ramiji Lal.
BRANCH- KURWAR Smit, Sonam SainiWo Sh, SatlirVill, Amargarh Mahjara, Dist, Kurukshetra- 136131, 3, Guarantor - Sh, Ballir Singh 570 5h, 5adhu RamVill. Partapgarh, RO,
3. | Borrower- M/s Mayank Iron Store | gg 14,70,201.23 |Plot No.- 5375, Oid 1695, Measuring Rs. 20 45 000/-| 25.10.2023 —Slrsnla TehsiTharesar, D—IH' Koucshetra- 136131, —
Prop.: Manoj Kumar Tiwari, Add.- as on 30.09.2023 600sqg. Feet, Situated At Village- Kurwar,| £ — (Up to 05:00 EMT. Of 8 kanal land plus poultry|Total liabilities as on 209272434
VP Kurwar, Sultanpur- 228155, e & n:rtlhgr Pargana- Meeranpur, Tehsil- Kurwar.| 2 Rs. 2.04.500/- BM) : Farm Building constructed on|p3 06,2023 s % CNREO00O2389
Proprietor- Mr. Manoj Kumar Tiwari ' Distt. - Sultanpur, e RILl latest khewat no. 655//584, T 128.11 Lakh 12.82 Lakh -
Slo Ganga Sagar Tiwari, Add.- VP| chargesihereon |Bounded By (As per sale deed) : East-| = 26.10.2023 231 PPN | hatani no, 900, Rect No. 128| et B Symboalic Possession
Kurwar, Sultanpur- 226155. House {:_lf Ram Kripal, West- EGUEE of E 1. M/s Sharma Poultry Farm |killa no. 19{8-0) vide sale deed|furtherinterest &other charges .[minus recovery if any)
g::,r::“?r';::ﬁﬂﬂgﬁgzr'_mﬁﬁgﬁa_ Ez?d g;_pﬁlh‘ IIJ"'FEF-:I:}:& ;_ILLTEL m:itanpur e (Borrower) village Kohand Sub|no. 1624 dated 28.02.198%in the name of Surender Kumar, Shyam Sunder and 5h, Vined kumar 5/o 5hri Ram Lubhaya
Pureladai. Po 3;. th; FPaszchim : ' E' Tehsil Gharaunda Distt. Karnal - |3/ Shri Budh Ram situated at village Kohand, SubTehsil Gharaunda, Distt Karnal.,
' ' =
Aliganj, Sultanpur- 227805 132114, 2. Shri Surender Kumar 5/o Shri Bam Lubhaya (Prop. & Guarantor} village Kohand Sub Tehsil Gharaunda Distt. Karnal - 132114, 3. Shri Vinod
4.|Borrower & Mortgagor- Mr. Rs. 33.78.219.05 Gata No. 164mi/0.0075, Mouza- Utampur, | 4, s, 56,0000/ 2 10.2023 Kumar 5/o Shr_fl Ram Lubhaya {Guarl.ntnr] village I'.:nha-nd Sub Tehsil Gharaunda Distt. Karnal - 132114 4, Shri Shyam Sunder 570 Shri Ram Lubhaya
MNandika Prasad Tiwari S/o Karuna| "' 4o 00 5nss | Pargana-Meeranpur, Distt- Sultanpur, E Al (Up to 05:00 (Guarantor) village Kohand Sub Tehsil Gharaunda Distt. Karnal - 132114
Shankar TI'-':.I'EIJ'I. Add.- Vill.- Saraiya, g e Bounded By: East-. Plot of Sant Ram,| & Rs. 3,898,000/~ PM) Other terms and conditions:
Po- S":'h';a“;:i ?“&fmhp'-:r:gz?; EE'A F ISI"I:EIIQ-E'.E Faceen West- Plotof Hansraj, North- Flot of Ram| & e —— (a) The propertyis being sold with all existing and future encumbrances, whether known or unknown to the bank. The authorized officer/secured creditor will
E‘:::::;TE rdtlefsusp:er ST ) Pratap, South- Kurwar Sultanpur Road E 26.10.2023 not be responsible for any third-party claims, rights, or dues, The purchaser should conduct due diligence on all aspects related to the property to their
Prop.: Sri M&m:‘-lpi ka Tiwarl S/o e satisfaction. Bidders are advised to satisfy themsehes with the tithe and correctness of other detalls pertaining to the secured assets, including the sizefarea of
H'.ElruanrL Shankar, Vill.- Saraiya, Po.- ] the immovable secured asset in question and ascertain any other dues, liabilities, or encumbrances from the concerned autharities to their satisfaction before
Sohgauli, Sultanpur-228155, 2 submitting the bid. The purchaser shall not be entitled to make any claimagainst the authorized officer/secured creditors in this regard at a later date.
BRANCH- MAG (B In the event of any default in payment of any of the amounts, or if the sale is not completed due to default on the part of the purchaser/bidder within the
> = HAR . aforementioned time limit, the bank shall be entitled to forfeit all monies paid by the purchaser/bidder till then and put up the secured asset(s) for sale again,
5. | Borrower- !ﬂ."i Harsh Brick Field Rs. 13,47,017.69 Plat Mo, 1035 Area 0.0041 Hect,, Plot Mo, *-at Rs. 20.65.000/- 25102023 inits absolute discretion, Further, all costs and expenses incurred by the bank on account of such resale shall be borme and paid by the defaulting purchaser.
Prop.: Mrityunjay Pratap Singh.| .. .. 40092003 ;35 A"g.ﬂ 0.016 H“S.:r Tgtﬁl*imi:"ﬂﬁ T —— {Up to 05:00 (€) Auction/bidding shall be anly through Online Electronic Bidding through the website www.indianbankseauction.com. Bidders are advised to go through
i:a?ll.a:h;{?{rlugPajrg;rﬂa:%ﬁJ ivdhara, + Int. & other Tae:p!.flt E!:LL:{EI:I;?I 'Egaréa';m MLghaallr F‘?ﬁ:g z Nk 0 PM) the website for detailed terms before taking part in the e-auction sale proceedings.
Proprietor ; & Mort Elagnr- Mr. charges thereon Tehsll-ﬁhalalabaﬁ, Distt.- Sant Kabir Nagar ET 56.10.2023 [ﬁiTIle property -:e_lr'- be inspected with priurapp&intmenthﬁxith theau:hur?zed officer onor i:-efc:r.rethe. date of submissicn of EMD, 10.11.2023
Mrityunjai Pratap Singh S/o Deep Bounded By: East- Rest Land Mrityunjay| & () The property will be sold for the price which is more than the Reserve Price, and the participating bidders may improve their offer further during the auction
Marayan Singh, Add.- Langavar, Singh, West- Road, North- Land| @ process,
Jivdhara, Khalilabad- 272175. Sugreem, South- Baldeep. g {F) EMD amount of 10% of the Reserve Price is to be deposited by way of Demand draftin favour of Authorized Officer of respective Canara Bank Branches, OR
BRANCH- KHALILABAD Il shall be deposited through RTGS/NEFT,Fund Transfer to credit of account of respective Canara Bank Branches, on orbefore 10.11.2023 by 05.00 pm.
1} After payrment of the EMD amount, the intending bidders should submit a copy of the following documents/detalls on or before 23102023, 05.00 PM, to
6. | Borrower- M/s Jaisawal Traders Rs. 28,78,871.59 | Plot No.- 549, Village- Bankatiya, Tappa- Rs. 13,38,000/- | £3.10.2023 {{lnam Hl:lr‘i: respictive Eran-;.heairegitn;l Ll1fl'1::a p;r?:p:it by hand or bg,'li_*m;il » Araseeme r '
Prop.: Sri Kamlesh Kumar S/o Mr.| .. o031 072023 |UN, Pargana- Maghar Purab, Tehsil- . {Up to 05:00 e ADrafe/Pare ord JSEMO Wi th hHTGSfNEF.T il T A .
Ganga Ram, Add.- Village- (o Khalilabad, District- Sant Kabir Nagar,| ¢ | Rs. 1,33,800/ oM {ii) Demand Draft/ Pay order towards EMDamount. i paid throug /NEFT, acknowledgement receipt thereof wit o
Bakarganj, Khalilabad, Sant Kabir + Int. & other U.p. Area- 180 Sq.mir. E ) (i} Photocopies of PAN Card, |D Proof and Address proof, However, successful bidder would have to produce these documents in original to the Bank at the
Nagar- 272175. charges thereon | goynded By: East- Land Co Tenant| 2 56 10,2023 time of making payment of balance amount of 25% of bid amount,
Proprietor- Sri Kamlesh Kumar 5/o Aashig Ali, West- Land Gorakh Singh &| & {iv) Bidders Name. Contact Mo. Address, E Mail Id.
Mr. Ganga Ram, Add. Village- OUthers, North- Land Gorakh Singh &| P [v) Bidders Adc details for online refund of EMD.
Bakargan|, Khalilabad, Sant Kabir Others, South- Chak Marg. E (g} EMD deposited by the unsuccessful bidder shall be refunded to them, The EMD shall not carry any interest,
E?ﬁﬂ?ﬂﬁ:ﬁ :_?i Mortaador- Smt ] (h} Auction would commence at Baserve Price, as mentioned above. Bidders shall improve their offers in multiples of Rs.10,000/- The bidder who submits the
Boosaemn: Wio S Ka g“ Igsh s, ] highest bid {above the Reserve price) on closure of Online auction shall be declared as successful bidder, Sale shall be confirmed in favour of the successful
Add.- Village Bakarganj, F.halilabau:l: bidder, subject to confirmation of the same by the secured creditor.
Sant Kabir Nagar- 272175. (I} The successful bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on declaring him/her as the successful bidder, and the
3 : balance within 15 days from the date of confirmation of sale by the secured creditor, If the successful bidder fails to pay the sale price, the depasit made by him
7 - M. | - : ; : : ; : :
gﬁ.rmwer Mr. Sunil Kumar S/o Sri| Rg, 14,40,533.88 |Flot No.- 114 AA & 114 BA, Village- @ | Rs. 2025000~ | 25.10.2023 shall be forfeited by the Authorized Officer without any notice, and the property shall forthwith be putup for sale again.
ivram, Add.- Village Hadapur, as on 31.07.2023 Tenuhari Soyam, Tappa- Rampur Paili,| 3 (Up to 05:00 g ; ; ; ; ; . :
Post- Umarikala, Khalilabad, Sant & ; Pargana- Maghar Purab, Tehsil- = Rs. 2.02 500/- oM d (j) For sale proceeds of Rs. 50 (Rupees Fifty) lacs and above, the successful bidder will have to deduct TDS at the rate 1% on the Sale proceeds and submit the
Kabir Nagar- 272175, *int &other | ppafiiabad, District- Sant Kabir Nagar,| = ! original receipt of TDS certificate to the Bank.
Guarantor & Mortgagor- Mrs. charges thereon | |y p.272175. Area- 380 Sq. Mtr. 3 26.10.2023 (k) All charges for conveyance, starmp duty/GST registration charges, etc., as applicable, shall be borne by the successful bidder only.
Pratibha Chaudhary W/o Sunil Bounded By: East- Road, West- i {1} Autherized Officer reserves the right to postponescancel or vary the terms and conditions of the e-auction without assigning any reason thereof
I-{uma_r. Add.- I'-"|||-.‘-_'IIQE Hadapur, P‘JE!' E‘:::EE E‘Eliwgr;kﬁnﬂﬁg}:’tﬁl I';bal';l‘:- taazg o {m) In case there are bidders who do not have access to the internet but are interested in participating in the e-auction, they can approach the concernad
H;ﬂgﬂ; }fg':.ragl-| T;!:f.ﬁi'lralllabad sant Kabir Pradeep Kumar T;-".F-'Ell‘i. } =] Regional Office as a facilitating centre, For further details, contact Mo, 0184-2257855 E-mail id: recrokar@canarabank.com,

SPECIAL INTRUCTION /CAUTION

EMD Account Details: Account No. 6975296000001 IFSC Code: CNRB0O006975 Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will be
responsible for any lapses/failure (internet failure, Power failure, etc.) on the part of the bidder or vendor in such cases. In order to ward off such
contingent situation, bidders are requested to make all the necessary arrangements/alternatives such as back-up, power supply and whatever elsa
required so that they are able to cdrcumvent such situation and are able to participate in the auction successfully.

STATUTORY 30D AYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

For details terms and conditions of the sale please refer the link "E-Auction” provided in Canara Bank's website (www.canarabank.com) or
service provider: M/s CANBANK COMPUTER SERVICES LTD., Mr Sathianathan K M/ Mr. Ramesh T H, Contact no. 09480691 777/BBB0531165/

080-23469661/62/64/65 Email id: eauction@cesl.co.in
Date: 10.10.2023 Place: Sultanpur/Khalilabad Authorized Officer, Canara Bank

Date : 09, 10,2023 Place : karnal Authorized officer, Canara Bank

financi“. Ep. An

. ., . Lucknow




